ZI TEM NO 94 COURT NO R-2 SECTI ON 1|
SUPREME COURT CF | NDI A
RECORD OF PROCEEDI NGS
BEFORE THE REG STRAR S. G SHAH

CRI M NAL APPEAL NQ(s). 248 OF 2007

BHADRAG R VENKATA RAVI Appel | ant (s)
VERSUS
PUBLI C PROSECUTOR H C CF A P., Respondent ( s)

Date: 07/08/2008 This Appeal was called on for hearing today.

For Appellant(s)
M. Rameshwar Prasad Goyal , Adv.

For Respondent (s)

UPON hearing counsel the Court made the follow ng
ORDER
Nobody is present.
There is no request for additional documents.
Original record is received.
O fice has to take the appropriate steps, as per Rules.

(S. G SHAH)
s Regi strar



